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Government of Jammu and Kashimir TR

Department of Law, Justice and Parliamentary Affalrs : ]

Civil Sectetariat
Srmagar/Jamrnu i
. : i
_ SubJ ect: -Lrtrgatron Reforms and effectlve monrtorrng of Lrtrgatron in Unron terr 1tory of ‘
Jammu- and Kashmlr—Apporntment of Officer In charge(OIC) Lrtlgatron , :
_GOVERNMENT ORDER NO:—12032—JK (LD ) of 2024
DATED - 03 - 07 - 2024
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Sanctlon is hereby accorded to the appomtment of Ofﬁcer 'S, of Forest
‘ Department as ‘Officer Inchalge (OIC) Litigation for the cases mentloned 1n'
annexure to this Government Order including Contempt Petition, if any, pendmg_

~ before Hon’ble High Court of J &K and Ladakh/Central Admlmstratwe Trlbunal

|
The terms and condltlons of appointment of the OIC shall be governed by the -

prov181ons of Government Order No 167 3-JK(LD) of 2021 dated 24.03. 2021

By order of Government of J ammu and Kashmlr R o .

- Sd/- e «
(Achal Seth) i .
L Secretary to Government .~ 1 -
No: -LAW—OIC/7/2024 . Dated- 03-07-2024 !
Copytothe- - T
1. Learned Advocate General J&XK. . ‘ o i
2. Principal Secretary to Hon’ble Lieutehant Governor, Raj Bhawan.. i
" 3. Joint Secretary(J &K), Ministry of Home Affarrs Government of India. :
4. Commissioner-Secretary to Government, Forest Department. - :
5. Regrstrar General, J&K High { Court Jammu/Srmagar ‘ : o ;
6. . Principal Secretary to Hon’ble Chief Justice, H1gh Court of J ammu and Kashmrr o i
7. Director Litigation , Srmagar/ J ammu : ' : ‘
8. Law Officer conecerned i Lo {
9. Officer In Charge Lrtrgatron(OIC) !
10. Private Secretary to Chief Secretary for information of Chief Secretary !
11. Private Secretary to Secretary Law: K 1
12. Incharge Website. y: S
13. Government Order file. | v v 0"‘ -
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Assistant Legal Remembrancer |

. _ [
(ReyazAh Bhat) i |
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" Annexure to the Government Order No.-12032-JK(LD) of 2024 dated 03.07.2024

B No. [Tied . pIC

1. |WP(C) 2040/2023 fifled as Farced [Mr Sayed Wasim Gul, DFO , Pir Panjal
Ahmad Jahara and ors Vs UT of [Forest Division , Budgaim -

J&K. and Ors

3| Arbitration Case No. 1/2022 __[Sh Vishal Choudhary, DFO, Marwah -
- |passed in Arb. P8/2021-titled [Forest Division-
Mohd. Sadiq Wani Vs UT of J&K.|
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3 E : Bas_hif Ahmad Kasana and @thérs “IShri Danish Kha-n, DFO Sindh Forest |
" |Vs. UT of J&K and others. Division, Ganderbal = _ _ ;
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